Annexue 8 to (IBBI) Circular No. IBBI/CIRP/47/2021 dated 24.11.2021

Name of the Corporate Debtor

JDJ Alloys Private Limited | Date of Commencement of CIRP 17-09-2026
| Updated on 08-10-2026
List of Operational Creditors (Government Dues)
Sl. No. |Name of Creditor Details of Claim Received [Details of Claim Admitted Whether [Amount [Amount |Amount of Remarks, if any
related of of Claim |Claim under
Date of Amount Amount of Nature of % of voting party? Contingen |Not Verification
Receipt Claimed (in  [Claim Admitted |Claim share in CoC, t Claim Admitted
Rs.) (inRs.) if applicable
1 Central Goods and Services 29-09-2026 33548394 0|Operational 0 No 33548394 |0 0 Appeal by CD under CGST
Tax Department Creditor

Act is pending before
Comm.(Appeals) CGST
Delhi. The dispute pertains
to FY2023-24. The appeal is
pending.




